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Following postings and transfers are hereby made with immediate effect:
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fSh. Shyam Singh Orderly in the Court of Ms. Orderly in the Court of Ms. Kiran
|(EC:90834) Surabhi Sharma Vats. ASJ-04, Bansal, District Judge (Commercial-

Shahdara District, Karitardooma Court-02) Shahdara District,
» lCourts, Delhi. Karitardooma Courts, Delhi.
.Sh.ManjitAntii ‘Orderly in the Court of Ms. Orderly in the Court of Ms. Surabhi
;(i£(I:24285854) Kiran Bansai, District Judge Sharma Vats, AS.I~04, Shzthdara

(Commercial Court-02) District, Karkardooma Courts,
Shahdara District, Karkarclooma Delhi.

Sh. Sneh iiumar 'Orderiy in the Court of Ms. Peon in the CMM office, Shahdara
(E(I:1iO73) Preeti Parewu, CMM Shahdara District. Karltnrtiooxiia Courts,

District, Karltartlootna Courts, Delhi.
lDellti.

1 Sh. Sneh Kumar. Peon, posted in CMM office. Shahciara District shall look after the work
of Bail / Filing Section Shahdara District also.
Non-compliance of the above directions or imntedlateiy proceeding on leave shall be
viewed seriously anti the official shall be liable for suitable dis fplinary action.
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(RE i HYXTNAGAR)
Principal D strict & Sessions Judge
Shahtlara District, KKD Courts, Delhi.
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Copy forwarded for information and necessary action to:
The Principal District 8: Sessions Judge (I-IQ), Delhi.
The Aciministrative Officer (Judi) Admn. iii, O/o Principal District & Sessions Judge (HQ),
Delhi.
The Officer-in-Charge, Aclministration Branch, Shahdara District, Karkardooma Court, Delhi.
The Accounts Officer, Accounts Branch. Shahtlara District, Karkardooma Court, Delhi.
Officers/Officials concerned.
Dealing Officials Personal File/Leave/CR.
Dealing Official, "LAYERS" Seat, Aclministration Branch, Tis it-iazari Courts. Delhi.
PS to the undersigned.
Website Committee. Tis l-iazari Courts/Kari<arclooma Courts. Delhi.

Principal District .¢/Se/s's§§1s' Judge
Sitalttlara District. KKD Courts. Delhi. -
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